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Liaison Officers in B.E.L. Bangalore

1702, SHRI RAM PYARE
PANIKA : Will the Minister of
DEFENCE be pleased to state :

(@) who has been the Liaison
Officer for SC/ST employees in B. E.
L., Bangalore during the last five
years ; whether the incumbent
belonged to SC/ST ; and

(b) what is the duty of the Liaison
Officer ?

THE MINISTER OF STATE IN
THE MINISIRY OF DEFENCE
(SHRI SHIVRAJ V.PATIL) : " (a)
Shri S. Subbarayan, Manager
(Personnel & Industrial Relations)
and Shri B. C. Ananthapadmanabha,
Deputy Manager (Industrial Rela-
tions) had been the Liaison Officers
in Bharat Electronics Ltd., Bangalore
during the last five years, in respect
of matters relating to the representa-
tion of Scheduled Castes & Scheduled
Tribes. They do not belong to SC/
ST community.

(b) As per the Presidential }Direc-
tives issued to BEL, the Liaison
Officer is specifically responsible
for :

(i) Ensuring due compliance with
the orders and instructions
pertaining to the reservation
of vacancies in favour of
Scheduled Castes and Schedul-
ed Tribes and  other bencfits
admissible to them under the
Directives.

(ii) Collecting, consolidating and
despatching the annnal returns
relating to representation of
Scheduled Castes and Schedul-
ed Tribes. -

.

(iii) Acting as a Liaison Officer
between the Undertaking and
the Ministry concerned for
supply of other information,
answering questions and que-

ries and clearing doubts in re-
gard to matters: covered by
these orders.

(xv) Conducting annual inspection
of the rosters maintained in
the enterprise with a view to
ensuring proper lmplement-
ation of the reservation orders.

(v) Ensuring that the normal ad-
ministrative inspections which
are carried out periodically,
give assessment of the per-
formance of the enterprise
in the matter of strict observ-
ance of orders regarding
the reservation for Scheduled
Castes and Scheduled Tribes
and in filling vacancies reserv-
ed for these communities.
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Inclusion of ‘Kudbi Community’ in
Karnataka in Scheduled C astes

1704, SHRI OSCAR FEKNAN-
DES:" Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether there is a represent-
atlon from the ‘Kudbi Community’
in Karnataka to he declared as
Scheduled Tribe ; and





